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OFFICE or, THE PRINCIPAL DISTRICT & SESSIONS JUDGE: aAST DISTRI(=

KAMARDOOMA COURTS, DELHI. I„ ,-

QRDER

The following posting/transfer is hereby made with immediate effect, as under

a
of the Of:ficialNa.

h©W- TH. Mem Singh Chauhan
EC. No.12835

=j= them/Assistant Ahlmad in themia=sGt ; PO
Akhi1ShofCopying Agency, East District, I court

Municipal Magistrate, EastKarkarddoma Courts, Delhi
Disuict, Karkardooma Court,
Delhi

2 1 Ms. MaNu Rani
EC. 32917153

e n the

the court of Sh. Akhil Malik, I Copying Agency, East District,
East I Karkardooma Courts, DelhiMunicipal Magistrate,

Disuict, Karkardooma Court,
Delhi

Note:_ 1. sh. Rajvansh, Sr. Judicial Assistant, E.C.- 41894657 posted in Cop®g
Agency, East District, Karkardooma Courts, Delhi shall act as Branch Incharge
with immediate effect.

2. The Principal District & Sessions Judge, North-East is requested to transfer
Ms. Poonam SharmaJ Sr. J.A from Copying Agency and a substitute JA/JJA be
provided.
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( Sanjay Garg -D
Principal District & Sessions Judge: East District

Km'kardooma Courts, Delhi.
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N.w T za /Ad„„,.(East)/KKD/Delhi
Dated 6?7Q3-)RG£3

ion tod neCl nrar

The Principal District and Sessiofls Judge(HQ), Tis Hazari CourtsJ Delhi.
The DDO, East District, Karkardooma Courts, Delhi
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The Officer Concerned.
The Adminisurative Officer (JudI.)/In-charge, AdmIt I, Tis Hazari COurt% Delhi-
The Dealing Assistant, Layers System, Tis Hazari Courts, Delhi.
The Dealing AssistantJ CR, Aclmn.1, Tis Hazari Courts, Delhi.
The OfHcials concerned.
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10. For uploading on IAYERS
11. ps to'Ld. Principal District & Sessions Judge, East Distrijc qKarkardooma Courts, Delhi.
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Principal District & Sessions Judge: East DistrictKarkardooma Courts, Delhi.
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